"IN THE CENTRAL AIMIKISIRATIVE TRIBUNAL HYDERABAD BENCH AT_HYEERABAﬁ;“\EH

0.A.NO. 388/92/

Date of Order: 19-6-92,0

Betweens:

M.appa Rao r/”
S . Applicant,
and

1, The General Manager, Telecom,
andhra Pradesh, Trlvanl Complex, Hyderabad.,’

2. Telecommunlcatlon District Manager,
visakhapatnam, Visakhapatnam Dist.r

'3, The collector, Vvisakhapatnam,
visakhapatnam Dist. 1

For the Applicant : Mr, Ramabrahmam, Advocate r”.

.o ‘ Respord ents.’ .

—

For the Responciexits : Mr,M,Jaganmohan Reddy., Addl.CGSC for R:_:L and 2,

Mr.D.Panduranga Reddy, Spetial Counsel. for A,F.Govt,

CORAM:

THE HON'BLE MR.B.C.JAIN : MEVWBER(ADMN.) T~
AND

{

for R.3.

,

%3

_ | .
THE HON'BLE MR.T.CHANDRASEKHAR REDDY 3 MEMBER(JUDL) /

‘The Tribunal made the following Order s~

S

Mr, Ramabrahmam, for Epe applicant, Mr M, Jaganmohan

Reddy, for ‘the respondents 1 and 2}\

the Respondent No.3 are present and heard.

0.A. is rejected as not pressed.(’r

Mr.D Panduranga Reddy, for

" peputy Registrar(

1. The General Manager, Telecom. A.B,
Triveni complex, Hyderabad.‘ffﬂ

2.lThe Telecommunication Uist. Manager,'
visakhapatnam, Visakhapatnam Dist.f/ﬁ

—

. The Collector, Visakhapagtnam, visakhapatnam Dist,'

. One copy to Mr, P.Ramabrahmam, Advocate, Humaynnagar,rﬁzg-457fa.

. One copy to Mr.D.Panduranga Reddy, Spl Counsel for A, P,GOVE,

3

4

5. One copy to Mr.M,Jaganmohan Reddy, Addl,CGSC.CAT.Hyd.
6

7

7. One spare copy.Fq

/"

CAT.Hyd.
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iIN TEE CENTRAL LDMINISTRATIVE TRI

THE HC -

THE HON'BLE MRk

BUNAL : HYDERABAD BENCH.

3LE MR,

AND P'C uq|'tA /
THE HOIi'BLE Mh.n~8ALASUBRﬁﬂFVI§N :M(A)

AND

T {
-T.CHANDRASEKHAR REDDY :

/“\

MEMBEFE (J)

D

' THE HON'BLE M:/C.J. ROY : MEMBER(J}

patea: 14 -C _1992 7

ORDER /JULGMENT

1
.

-*

«/M.,A TNo,

.jO.A.No. 35% *gﬁz__{///’

(W.PNoye . - )

: ;;,A%ﬁo.

Admited and interim directions

issudgd.

Allow‘ d

Picposed of .ith directions
Di smissed /

" Awscisspd as withdrawn

Dismiss$ed for fefault.
M.A.Or ered/&ejected.-r/

No order

f——-—‘.m-é

as to costs.
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